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DATE ; 18th July, 2022 
 

To, 
The Registrar,  
National Company Law Tribunal, 
Mumbai Bench at Mumbai 

 
REF:  BEFORE THE HON’BLE NATIONAL COMPANY LAW TRIBUNAL  

MUMBAI BENCH AT MUMBAI  
Company Petition No. IB/ 526/MB/2021   
 
In the matter of:  
Reliance Commercial Finance Limited  …  Petitioner/  

Financial Creditor  
V/s  
M S Railtech Consultants Private Limited           …Respondent/ 

Corporate Debtor   
 
Dear Sir/ Ma’am,  
 
I have been appointed as the Interim Resolution Professional in the captioned matter by way of Order 
dated 19th April 2022. The Order was uploaded / made available to me on 29th June 2022.  
 
Be pleased to take on record “the Report certifying List of Creditors of M S Railtech Consultants Pvt. 
Ltd.” filed under Regulation 13 (2) (d) of the CIRP Regulations, filed on behalf of the IRP, in the 
captioned matter. 
 
Kindly acknowledge the receipt of the same  
 
 
Yours faithfully,  
 
 
 
 
 
SDS Advocates 
Advocate for the Interim Resolution Professional  
 



RECEIPT
Transaction Ref.No.     1807220020236                     Dated: Jul 18 2022  5:39PM

Received from          M/S. RELIANCE COMMERCIAL FINANCE LIMITED              with 
Transaction Ref.No. 1807220020236 
Dated    Jul 18 2022  5:39PM  the sum of  INR  1000 (One Thousand Only )   
through Internet based Online payment in the account of 

 FILING FEE(MUMBAI),  , List of Creditors of M/s Railtech Consultants Pvt Ltd.

Disclaimer:- This is a system generated electronic receipt, hence no physical signature 
is  required for the purpose of authentication

Printed On: 18-07-2022 05:40:47 

Courtesy :- Controller General of Accounts 



































CHALLAN

MTR Form Number-6

GRN MH005148499202223U BARCODE Date 18/07/2022-17:16:17 Form ID

Department Inspector General Of Registration Payer Details

Type of Payment

Non-Judicial Stamps

General Stamps SoS Mumbai only
TAX ID / TAN (If Any)

PAN No.(If Applicable)

Office Name BOM2_JT SUB REGISTRA MUMBAI CITY 2 Full Name 

 

Reliance Commercial Finance Limited

 Location MUMBAI

Year 2022-2023 One Time Flat/Block No.

Premises/Building  Account Head Details Amount In Rs.

0030056201   General Stamps 100.00 Road/Street

Area/Locality

Town/City/District    

PIN

Remarks (If Any)

List of Creditors of M/s Railtech Consultants Private Limited

 

 

 

Amount In One Hundred Rupees Only

Total 100.00 Words

Payment Details STATE BANK OF INDIA FOR USE IN RECEIVING BANK

Cheque-DD Details Bank CIN Ref. No. 00040572022071842546 CPABWIVOE0         

Cheque/DD No. Bank Date RBI Date 18/07/2022-17:24:17 Not Verified with RBI

Name of Bank Bank-Branch STATE BANK OF INDIA

Name of Branch Scroll No. , Date  Not Verified with Scroll 

Department ID : Mobile No. : 9167688370
NOTE:- This challan is valid for document to be registered in Sub Registrar office only. Not valid for unregistered document.
sadr calana kovaL duuuyyama inabaMQak kayaa-layaat naaodMNaI kravayaacyaa dstaMsaazI laagau Aaho. naaodMNaI na kravayaacyaa dstaMsaazI sadr calana laagau
naahI.
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NOT A MEMBER OF THE WELFARE ASSOCIATION 

appear and plead on behalf of the Financial Creditor/ Petitioner in the above 

captioned matter and in the matters pursuant hereto. 

IN WITNESS WHEREOF we have set our hands to this writing at 

Mumbai. 

Solemnly affirm at Mumbai 

this 18th day of July , 2022 

Identified by me, 

��S ADVOCATES

� 
Advocates for the Financial Creditor 
No.155, 15th floor, Maker Chambers -III, 

Nariman Point, Mumbai 400 021 

Maharashtra, India 

Email: sds@sdsadvocates.com , 

disha@sdsadvocates.com 

Ph: +91(0)22-35656191 (Ext. 108) 

Enrollment No.: I5656

Deponent 




